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CEMTRAL AonisI3Trat ivc tribunal
principal bench s NEy helhi

•.A,NO.2117/94

Mew Oslhi, this the 11th day of October,1995

^ten'bla Shri S.tf, Krishnan,Actlog Chairoao

WoR*bl9 Srot, Lakshffli Swaminathan, nenberCO)

1, ®r. O.P, Panday,
Sr. Q.n.O,
Northern Railway.
Cantral Railway Hospital,
Connaught Placa,

New il^alhi.

2. Or. Sushum Sharoa,
Sr.O.M.O.
Northern Railway,
Cantral Hospital,
New Delhi, Applicants.

By Advocate} None for applicant thowgh
called twice

tfs,

1. Union of India
through Secretary
Railway Board,Rail B
New OaIhi.

a n,

2. Or. V,V, Ramana Rao,
Sr.O.Pl.B.
South Eastern Railway,
Maripalen, Wishakhapatnaro.

3, Or, S,B,S,K, Gangadhar Rao,
Wedicgl Suparintendant Incnarga,
South Central Railway '

By Advocate: Shri Surya Kant, counselfor
Private respondents

Shri R.L. Oha|»n fori official respondents

n-ajL-LMaEil

Hon'bla Shri N.W, Krishnan, Acting Chairman

The learned counsel for the applicant
)

last present on 20.7.95. None was present on the

Respondents
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sybssquatit datas, Sana is prassnt for the applicant evsn

today. The laarnaJ counsel for the respondants sdamits

that as a iRatter offtcfe .t-his Q.ft. ahgwtti becoma infructuous.

as the sane controversy has bean decided by Supreme Court,

Without entering into the merits of the case, ua dismiss

the 0,A, in default.
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(SMT, LAKSiPli SUAniSATHAh)
neWB£R(3)

(N.% KRISHSAfi)
ACTING CHAIRhAR
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